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. [Dr. Vasant Kumar P ndi ] 
.. Before the . Khalil season stat led, 
ere was skortaie ot Urad pub 

whole due to which the Govermnen 
thought it wise to import the same to' 

ssin demands. How" 
• r. Kharif season i nOw over. 
T _ e po 'tion obtainin indicates a verY 

PI) of thi commodity. Madhya 
p :educes. maior quantity 0 

t teC.ent months. 
i t ep,tember. the prices 0:( 

Urad, 0 at- the ca~ ero $, in. the diS-
let 0 KhandwCll and many other 

t of, M Y, J?tadesh, have cra$h~ 
d~ n In D . than Re. 100 per quin-

1. he down t~end ·is yet persistinc, 
. Ch b 0 Commerce of M dhYa 
d d . varjous otber tradini or .. 

ha u g~sted . to the ~-
., CQmm' that the,; 

hould n nru. e port 0 Utad 
J)ulse whole or lJr d · Dal countrlea 
lik Ceylon and Middle-East. This 

ould s - 1 t llrice ot U d Vi - Ie 
' nd remo~e th panic from the minds 
of th fa - ' T'S who ufferirut he v.y 
los . ' d\u:i ' to low price . "Beside _; the 
Dai · NLill Indu ry will 150 t suffi .. 
cient war "in' rnillin,fit- 'VIi G Urad Th 

al M 11' As iation of Khandwa have 
hi tel gr m to the G'Ov rome t to 
view t e pOI:CY r"egarding ' Urad 

whol ' and to allo e ports as a ·stabi-
sing factor to p p up ' th market in 
adhYa Prad h. B aUowin~ ort 

of' 'Orad pulse nd Dal th Govt. will 
also earn good foreign exchanfle and 
. alance of exchange " spent f6r Urad 
ulse imports early this year. I hope 

the G vernment will act soon to p e---
ven further loss to the UrAd produ-
cer and avoid a likely erisis in other 
commoditie. The announcement of 
Government decisIon to allow expo1}ts 
() Urad pulse and Dal immedia tel' 
will b the timely action necessary in 

present crisi •. 
3 I 

' ~ Hi) Dema d 1. r stoPPlng orculation 
the ftIm "Men A az Suno~' . 

SHRI G AM NABI AZAD (W 
hi ): Und r Rule 37 , r _ auld l1h 

dr :tention ot. the Un' 
.1 

The story is tba t the U 
Minis f,1 Home Secreta.ey and 
:[ G .P. are ma . the beads ,of th 
gang of smugglers and anti-so~al ele-
_EUlis. 

This story is not only in bad taO " 
but it is also highly deroiat 
defamatory in nature, eastlnl 
sions on sueh personalities in 

e. 

It J"efore, r. uest the Gov,ermnen 
'i • at 11 stop the. circulation of 

the Film an k action aa-a! st tl1 
ducer of th _ sa"d 

13.0% hrs. 

hok Sabha adjourned fOT Lunc 
ou1'Iteen of t.he! c lo.Qk.. 

The' L,()1c Sabha re...a.s-sembIed afte".-
LuftlCh at seven minute past F<>urt 
of the C'£oek. 

,[SHRI HARINATHA MISRA in the ChaiT] 
STATUTORY RESOLUTION HE: AP-
PROVAL OF PROCLAMATION IN 
RELATIO TO STAT OF K ALA 

~ND' 

SUPPLEMENTA Y DEMANDS FOR 
GRANTS (KERALA) , 1981 .. 82 

MR. CHAIRMAN: Now, the Hou 
will take up Items Nos. 10 and J 1 fo 
which 4 hours have been allotted. Th 
hon. Minister will be replyin~ t '5-30 

.M. 

Motion oved: 

UThst he r speclive supplem.en-
tal)" sums not xoeedinR the amount 
o Reven Acoount and Capital Ac .. 

. count shown ' in tile third column of 
th Ord a er be rr II ed to t -e 

SId out' of the Con Uda 


